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cannot say offhand; I think there have
been certain cases where we have
given some grant for items which may
be produced in cottage industry,

Shri Ranga: Is any effort being
made to co-ordinate the work with the
Defence Science research section to
gee that so far as this year’s allotment
to the various Universities is concern-
ed, a reorientation is made in order to
help the Defence Ministry solve quite
a number of its own research prob-
sems in addition to what they are do-
ing by themselves?

Shri Humayun Kabir: I think ]
have already informed the House that
& Steering committee has been set up
in which the C.S.ILR., the Defence
Science organisation, Defence Produc-
tion and other interested organisations
are represented and they look into it
Sc far as these research schemes are
concrned, they are longstanding pro-
grammes and they are continuing. We
will, of course, see that there is no
duplication or overlappling.

Shri Sham Lal Saraf; May I know
th~ criteria fixed for recognising pri-
vate institutions for being given grants
and also recognising scholars for re-
search work?

Shri Humayum Kabir: So far as
scholarships are concerned, I think 1
have mentioned in this House that for
eny student who has the necessary
antitude angd necessary interest, we
seall try to find a scholarship for re-
search if he is willing to carry on re-
mearch. So far ac organisations are
concerned, we have generally taken
the line that they are co-operative ve-
scarch associations which #have been
sct up by the industries concerned, If
individual private organisations come,
the case ig examined on merits.

Shri Sham Lal Saraf: Criteria?
®hri Humayun Kabir: The criterion

i¢ of course their capacity to carry on
such work.
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[(a) No, Sir. But the conference
rccommended that no major change
should be made in the national pattern
of education until the Conference had
first an opportunity of considering it.

(b) No, Sir.]

Shrimati Savitri Nigam: May I
know whether any discussion was
heeld regarding the three-language
formula and whether any decision
wag reached or any special recom-
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mendation was made by the Central
Government?

Dr. K. L. Shrimali: The position
with regard to the three-language
formula is, it has been accepted in
principle by the States. The Educa-
tion Ministers’ Conference has recom-
mended that a standing committee or
a small committee of Ministers might
be appointed to ensure the imple-
mentation of this formula.

Shrimati Savitri Nigam: May I
know whether the most important
subject of the education of the handi-
capped was also discussed, in which
the Education Ministers also need
some education?

Dr. K. L. Shrimali: On some occa-
sions it would be a good thing if the
hon. Member forgets about the handi-
capped. ;
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Dr. K. L, Shrimali: The hon. Mem-
ber is aware that the States are free,
as far as education is concerned, to
have their own pattern. We have
been trying to evolve a national pat-
tern, and, therefore, it was thought
mecessary that some such step should
be taken. I am glad to inform the
House that the Education Ministers
unanimously agreed that no further
changes in the pattern should be
made without pnior consultation with
the Education Ministers’ Conference.

Shri Maheswar Naik: May I know
whether Government have made any
assessment of the extent of attainment
of the objectives for which the
three-language formula has been
introduced in the different States?
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Dr. K. L. Shrimali: No assessment
is made. This question has been
examined by various bodies, and it
has been felt that it is in the national
interest that our children should learn
three languages.

Shri P, R. Chakraverti: While for-
mulating the three-language formula,
was there any condition that Hindi
should be one of the three languages,
and if not, why not?

Dr. K, L. Shrimali: In the three-
language formula, Hindi is one of the
subjects.
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Educational Facilities to Students
Joinnig Army

+

rSh:i Bhakt Darshan:
| $hri Yashpal Singh;
J Shri Bishanchander Seth:
) Shri Bhagwat Jha Azad:

| Shri M. S, Murti:
{_ Shri Jagdev Singh Siddhamti

Will the Minister of Education Lc
pleased to refer to the reply given to
Unstarred Question No. 1020 on the
23rd January, 1963 anqg state:

*604.

(a) whether the Government of
India has considered the matter of
giving educational facilitieg to stu-
dents joining army in consultation
with the University Grants Commis.
2N,

(b) if so the details thereof; and

(c) if not, the reasons therefor?
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The Minister of Education (Dr. K. L,
Shrimali): (a) Yes, Sir.

(b) A statement is laid on the Table
of the House.

(c) Does not arise.

STATEMENT

Pursuant to a note prepareq in the
M.ristry of Education, the University
Grants Commission considered the pro-
posals made by varioug Universities
with regard to facilities tor students
enlisting in the Armeq Furceg during
the National Emergency and agrzed
that short of awarding degrees (with-
out taking the university examina-
tiung), every facility should be pro-
vided to such students to complete
their courses and take their examina-
tions on their return.

2. With regard to any request for
migration  arising directly out of
parents joining the Armeq Forces, the
Commission agreed that Universities be
requested 1o give sympathetic cousi-
deration to deserving cases with a view
to avoiding undue hardship.

3. Accordingly the Commission has
requested the Vice-Chancellors of
Indian Uniersities to consider this
question if there is no objection and
frame rules necessary for the purpuse.
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